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(c) the total amount of money 
given to the family members of the 
employees who met with accidents, as 
help by the National Coal Develop-
ment Corporation during the last 
three years? 

The Deputy Minister in the MInis-
try of Steel, Mines and Heavy Engl-
neerlllg (Shri P. C. SeNll): (a) The 
number of persons working in the 
Orissa group of coal mines under the 
National Coal Development Corpora-
tion as on the 31st October. 1963 ~ 

5,399. 

(b) There have been 171 accidents 
during the last three years in the 
aforesaid mines. 

(c) A total sum of Rs. 73,489 a~ 

been paid as compensation, during 
the last three years, to the members 
of the families of the employeer. who 
met with the accidents. 

Coal Production in Orissa 

1982. Shri Kama Chandra Mallick: 
Will the Minister of Steel, Mines and 
Heavy Engineering be pleased to 
state: 

(a) the total quantity of coal pro-
duced in the coal mines of Orissa dur-
ing 1962 and 1963 so far; 

(b) the total quantity of coal dis-
tributed from the coal mines of Orissa 
during the above mentioned period; 
;and 

(c) the position of the 
Orissa in production of coal 
.country at present? 

State of 
in the 

The Deputy Minister in the Minis-
try of Steel, Mines and Heavy Engi-
lIeering (Shri P. C. Seth!): (a) and 
(b). The production and despatches 
of coal from coal mines in Orissa dur-
ing the years 1962 and 1963 (upto 
October) are given below: 

Year 

1962 

1983 

(In Million Tonnes) 

p,.oduction 

1.133 
1.021 

a ~ 

1.041 

1U37 
. (upto October) 

(c) The contribution of Orissa ia 
regard to production of coal is about 
1.82 per cent of the country's output. 

Roarilela Steel Plant 

1983. 8bri Kama ChaDdra MalUet: 
Will the Minister of Steel, Mius ... 
Heavy EDgineering be pleased to state: 

(a) the total number of quarters al-
ready constructed for the employees 
who are working under the Rourkela 
Steel Plant (Orissa) till the end of 
October, 1963; 

(b) the total amount spent on those 
quarters; 

(c) the number of workers provid-
ed with quarters upto-date; and 

(d) the number of quarters undel' 
construction? 

The Depo ty Minister in the Millis-
try of Steel, MiDes and Heavy Engi-
neering (Shri P. C. Sethi): (a) 14,6111. 

(b) Rs. 9.95 crores for houses al-
ready constructed as well as houses 
under construction. 

(c) 16,491. 

(d) 1,623. 

Nahan FOllDdry Ltd. 

1984. Shri Pratap Singh: Will the 
Minister of Industry be pleased to 
state: 

(a) whether it is a fact that the 
Nahan ~  Ltd, (Himachal Pra-
desh) booked an order of 'D' Socket 
to supply 8000 to the Directorate 
General of Supplies and Disposak 
during the year 1962-63; 

(b) if so, whether it js a fact that 
the cost of production of the said 
item is four times higher than the 
selling price; and 

(c) how much los8 or profit w. 
earned by the concern in this transac-
tion? 

The Minister of IDdustry (Shri 
Kanungo): (a) Yes, Sir. The order 
was for 8250 Nos. of 'D' Sockets. 

(b) No, Sir; for the first tew nUJD. 
bera the cost of production was ~ 
but this has silica come down appre-
eiabl,.. 
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(c) The contract has not yet been 
fully executed and as such it is not 
possible at this stage to state the loss 
or profit out of this transaction. 

Asbestos Cement RooftnC Sheets in 
Mallras State 

1985. Shri V. i'hevar: Will the 
Minister of Steel, Mines and Heavy 
Engineering be pleased to state: 

(a) the places where factories for 
manufacturing asbestos roofing sheets 
and allied goods have been set up in 
Madras State; 

(b) the agencies through which the 
distribution is made and the rale 
fixed for the roofing sheets; 

(c) whether there is any separate 
allocation made for agricultural pur-
poses; and 

(d) whether it is a fact that there 
is an acute shortage of asbestos 
cement roofing shects in Madras State 
and if so, what action has been taken 
{)r proposed to be taken to bring down 
the cost and effect better distribution? 

The Deputy Minister in the Minis-
try of Steel, Mines and Heavy Enp-
neering (Shri P. C. Sethi): (a) Poda-
nur. 

(b) There is no statutory control 
on price and distribution of asbestos 
cement products. The D;rectorate 
General, Supplies and Disposals, 
handle the indents from Government 
Departments including Defence and 
purchases are made under rate con-
tract, at prices fixed under the con-
tract. The D.G.S. & D. supplies 
amount to 75 per cent of the total 
production. The manufacturers are 
allowed to dispose of 5 per cent of the 
production through their dealersl 
stockists for meeting small demands 
of consumers. For the balance 
quantity of 20 per cent of the produc-
tion, orders are booked by the manu-
facturers and these are brought be-
fore the Directorate General of Tech-
nical Development for indicating 
prioritie, for supplies to essential 
alftsumerll like factories, agricultural 

,faIlllB, educational institutions etc. 

(C) No, Sir. 

(d) There is a shortage of :.lsbestos 
cement roofing sheets not only in 
Madras State, but equally in all other 
parts of the country. Apart from Mis. 
Asbestos Cement Ltd., Podanur, Sup-
plies are also arranged from Mis· 
Hyderabad Asbestos Cement Products 
Ltd., Hyderabad, who have recenUy 
doubled their production. Some 
schemes for setting up additional 
capacity in the field of asbestos 
cement sheets are under considera-
tion. 

Bmlai Steel Plant Workers 
1986. Shri Indrajit Gupta: Will the 

Minister of Steel, Mines and BeaYT 
Engineering be pleased to state: 

(a) whether large number of wor-
kers in the mines under Bhilai Steet 
Project are being maintained on a 
"Nominal Muster Roll" despite their 
having been in continuous employ-
ment for years together; and 

(b) the reasons for refusing Statua 
of permanent workers to these Nomi-
nal Muster Roll workers, thereby de-
priving them of all ·benefits and 
facilities? 

The Deputy Minister in the MIDis-
try of Steel, Mines and Heavy Engi-
neering (Shri P. C. Sethi): (a) Some 
workers are employed on nominal 
muster roll especially for prospectinr 
work. 

(b) These workers are engaged on 
unskilled work 01 a purely temporary 
nature and have already been render-
ed surplus. They are being retained 
on nominal muster roll instead of 
being retrenched. As and when per-
manent vacancies occur, the nominal 
muster roll workers are usually ab-
sorbed against these vacancies. The 
nominal muster workers are Rlso en-
titled to similar benefits and facilitiea 
81 in the caSe of permanent workers. 

Buffer Stock 01 Cardamom 

198'7. Shrl M. G. Thflllpndar: WiD 
the Minister 01 Internatlooal Trade 
be pleased to state: 

(8) whether it it a fact that GoT-




